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5990. SHRI SRINIBAS MISRA: 
Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) the value of total production 
of the Hindustan Photo Films Manu-
facturing Company for the year 
1967-66 and how much of it is cine 
film positive colour; 

(b) the cost of raw material con-
sumed for this production; 

(c) whether it is a fact that about 
three fifths of the total production is 
lying lUlsold; and 

(d) whether there is any proposal 
for diversification of production and 
if so, the details thereof? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): 
(a) The value of total production of 
Hindustan Photo Films Manufacturing 
for the year 1967-68 (upto February, 
1968) is 123.27 lakhs which includes 

converted X-Ray Film. There was no 
produ~tion of cine fUm positive 
colour. 

(b) Rs. 82.40 lakhs. 

(c) No. Sir. 

(d) It is proposed to diversity pro-
duction during the fourth plan period 
to include manufacture of Techni-
colour Blanks and Multilayer Colour, 
besides taking up manufacture of 
roll-film, bica film and portrait film. 
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MIlls as clearinr Agents 

5991. SHRI BABURAO PATEL: 
Will the Minister of COMMERCE be 
pleaSed to state: 

(a) whether it is a fact that the 
State Trading Corporation, Bombay 
hns given clearing and tran.port 
work in respect of thousands of 
tonnes of Boyabean oil to Mis. Raja Oil 
Mills, who arc not licensed dearing 
ugent.q; 

(b) the terms of charges and com-
mission on which the above contract 
has been given to Mis. Raja Oil Mills 
and the reasons for giving contract 
to this finn; and 

(c) the amollnt of charges annually 
paid to the above firm during the la~t 
three years? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRl 
MOHD. SHAFI QURESHI) : (a) 
The S.T.C. called for quotations from 
three leading firms for handling con-
signments of 18,300 tonnes of soya-
bean oil. One of them did not quote 
for this work and of the other two 
quotations, the one received from 
Mis. Raja Oil Mills was the lowest. 
Sin~e Mis. Raja Oil Mills are not 
licensed for customs clearance, they 
have, it is understOOd, acquired the 
services of clearing agent for this 
purpose. 




